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REPORT OF THE JOINT COMMITTEE ON OFFICES OF PROFIT

SHRI DILIPBHAI PANDYA (Gujarat): Sir, I lay on the Table, a copy (in English
and Hindi) of the Nineteenth Report of the Joint Committee on Offices of Profit.

DISCUSSION

Re. Filling up the vacancies in SC/ST, OBC and Minorities Commissions

sft TRE1 IFETA (SR USI): ST S, I MUt St 7 ®f 267 & d8d
e a1 2, U8 $al g forl gl ..(caagm). .

3t welter 95 s (SR UREn): IR), U gDl g o Sl L (agm).

MR. DEPUTY CHAIRMAN: If all of you stand up, what do I do? ...(Interruptions)...
8t AN UATA: W, Yh-Udh PRSP godl llfofgl ... (aem). ..

MR. DEPUTY CHAIRMAN: Ram Gopalji, you have given notice. Please take
only two minutes. I am not allowing notice under Rule 267, but since you have

given notice, I am allowing you to speak.

. IF MU Aed (SR TS): AW, § 3 forg e g & 8§ <9 e o
g1 e e, <fed sk @ faaer dleldl, 39 fofg a1 ReERl o Wt 781 B

R, VA1 & 6 I8 AT ugel W I3 GBI ©, olfPb Ad I8 HHT 9gd AUDH 8
AT Bl 39 ARPR & & A dgd wecdqul A, fUwer aif A, Srguffed S
ST, ST SIS SANT 3R AEAMNRE! B, I 99 Wiefl U8 & §7% §RT
g Bis MY 81 @1 S & 81 3790 SIRY @l 1 Sl [1ed e @y, a8
F& e o1 ]8T 8 A S GS! g% 80 W 85 URWC IMEIG] Pl fH IRE Bl By
Ed el e o1 & 81 S T onft St T fofy form 2, e aR A W osw
o AT ST A1, IEH 3Rl d1d IE AT ATS 2 b dPhas FoIrd HHIRE Bl
S A 9ee B, S9F 4 I8 7 5 dsa wHivE 4 9d axe S g' [feed fea
o1 & 3 SRl Seas &, ST [egpd nulify R AT SITQm 3R o A7 v 9
T BT 6 BIF-AT Sl dhds € 3R ®IF 781 & 3R JHe IFB! 9g B b
fpaa! g7H A Frrem g 3R foae! @ 81 3 I8 R srggfea Sifa smam
3R g SIS AN H Y&T HR S| BH W9 AN I8 S © (& -
STl BT TRAC BRPp I© ST ¥ [IHTeld Bl * g4 TaTHe DI 2l

TR, AANS HHRE T3 TRE A @iell U1 g3l 21 $9h fofg el 7 #m 2,
el Ui & R 7 3 o fdl alie ¥ &A1 I18d 81 GNBN Bl 59 HIfd Bl oy
S H I8 AN WR AN b 79 H S T 8, TROAT § AR PR ST By

*Expunged as ordered by the Chair.
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g T8l Idhardr §, 3R Td-He $9 UR Sleal Ude -8l drdl & 3R &l =
fEA™ &1 B 81 ST B.... TEI Tal, dfch oI IRG ATGd St dleldl, d T qargd
5 e e A fPa 98 WM W $9 AR 81 R JHalT gl gall gl sa+ el
d AREV I BT &, oAb 3T dP ST quota JRT el 81 9T BT 2l Government
of India & fhd Secretaries Scheduled Castes & %, fohd™ Backward Communities &
2 3R fhaT Minorities & €, 3T ¥ IR AThs TS & AT R g X@T dT8?
S19 39 ORE I 914 B ©, Hel 9 g A8l el ¥, 3 g9 I91 g 81 Y
Ped T fh Judiciary H ot reservation BT ?IT%'QI ST dd Judiciary H reservation T8l
BN, 9 I 39 1Y =TT BT 21| S 3 & RTPR0 & {70 89 T Hal
SIG? Bl G4 Tl T8l 2l AT W A W 2 ...(09T Bl 6.

sft STMUMRY: 99, MBI point B TTI ... (FGLT)....

. I MY Fed: 7 T € fF 39 WRaR o1 98 Fce < &6 98 0w &
g 9l HHIET BT TS BN .. (FAGET). ..

sft SUuTIRy: 95 918, 95 S8 ... (AQHM). .

. I MUTA ATEd: YT idea BT IFI| ...(GHF)... 3R $7F backlog HI e
R PR ... (TAIH)....

MR. DEPUTY CHAIRMAN: Now, Kumari Mayawati.

gt wracht (SR USen): SUNHRT Sft, 9°1 H SC, ST, OBC and Minorities @1
population I THIT 80-85 per cent Bl Exl AT B AT oS A 9 AT &=t H SeH R
Srefeai Bl &1 Bl 39 B} BIBI struggle HRAT FSdl &1 SHP d1G, Parliament
E§RT SC, ST, OBC and Minorities & foIU U& Commission &1 T8 fdhar Tar drfe
m%ﬂﬁaﬁq&ﬂﬁﬂ%ﬁ@?mﬁwaﬁprotectwmﬁl

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION; AND THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI M. VENKAIAH NAIDU): Sir, I wish to say

something. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: After Mayawati ji. She has also given notice.

...(Interruptions)...

Goft ARmEcdt: 39 SC, ST, OBC and Minorities & &<l 3R S57ch IfIdRI 1 el
& forg FHIEE BT TS oI, olfh g Bl IGHM BIP B TRGR o S AU HHITH]
AT AT Bl fdepel 3 T/ H STl g3 g1 39 HHREl H fal¥d ug, W A
BRI TP — Ifede, IUIY qAT WeW e — | Wiell I 8¢ ol H AUB
qH Y ARPR A Yol diedl § [ g TSR 7 BB F97 ¥ $1 Ual Bl i
Qrell I@T B3Nl 872 Ygdll 3R] Al I8 &l ...(aHM)... 39 Ual P &d 3 I ETell
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REIRIRICK)

G & U R RO 82 ... (FAYM)... 3R] GART a1 © [P 39 TSI Bl ARBR e
TP YR drell 87 SHD! dls FHI-UHT b WReR [uiRd &) & &9 gav a9 #
I TSl B WR S LL(FAUF)... IS Hg IRBR 9 Y&I DI WA dTell T8 7, 39
[ AR B GH HIA dlell 7, dl 98 W WHR W B ...(TaHH). ..

MR. DEPUTY CHAIRMAN: Now, Shri Venkaiah Naidu. ...(Interruptions)...

TS B HATGI A I WA, qAT WS B WA OIS Al
(31 J&R @ Tehdl): ITGHURT SN, 3R I&T U ard Bl A I8l 39 W Al
EEI [/ DRI fﬁﬁ”ﬂ;’ & 37@5 T9g H SC, ST, OBC and Minorities Commissions 7
BF-HIF I 3R fha U @Mell 9?7 ...(FAF)... §7h FHI H 39 IR 4 fdogpa
ol T8l @t T3 o ...(cauT). ..

3 TH. 9B AES: R, U T8 gl L (@EgH)... 3 gA Bl GIR T8l 8l
...(TGHT)....

MR. DEPUTY CHAIRMAN: The Minister wants to speak. ...(Interruptions)...

sft X9 SryraTel: AR AT Wwe $Y fF & sa9 999§ U9 @rell 872
....(TAELT)....

sft eRg Feg (ER): WRGR B A6 AT AR ...(GET). ..

3 TH. dHAT ATS: I Pl Tdl A8l 2l ...(FAUM)... SHABT AIAd R 872
...(TGT)....

SHRI ANAND SHARMA (Himachal Pradesh): LoP also wishes to speak on
this. ...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir,

after all of us are heard, then, the Government should reply. ...(Interruptions)...

3 YR AN AHAl: TR, TIPS PRIsC B gAh I H {Ha gg @rell
A7 ...(AGHM)...

SHRI M. VENKAIAH NAIDU: Mr. Deputy Chairman, Sir, are we having a

debate?... ...(Interruptions)... If we are having a debate ...(Interruptions)...

MR. DEPUTY CHAIRMAN: This is not a discussion. ...(Interruptions)... 34
fSql ...(gEm). ..

3 9. T, g (SR geR): W), gE9 9 Aifed fan Bl L. (agm). .
it Suwmfa: &, emue ot fear 71 8w 9f3y ..(maum)...
it wciter dg fsm: &9 =9 & forg IR 21 LL.(caum)...
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MR. DEPUTY CHAIRMAN : This is not a discussion. We have not started
a discussion. Discussion under Rule 267 was not permitted. 1 only allowed those
who gave notice to have their say. That is why I called Ram Gopal Yadavji and
Km. Mayawatiji. ...(Interruptions)... 1 know the Leader of the Opposition can always
speak. I am telling you that I will never prevent the Leader of the Opposition from

speaking. But then the Minister wanted to intervene, to say something ...(Interruptions)...
sft ¥RE AEa: W, IT ... (FAUF)...

MR. DEPUTY CHAIRMAN: 1 will do that. ...(Interruptions)... Sit down.
...(Interruptions)... I will tell you...(Interruptions)... Sharad Yadavji, I am not preventing
anybody...(Interruptions).. 1 will not prevent anybody...(Interruptions)... 1 am only
saying this. As you said, the Leader of the Opposition has a right to say. Likewise,

the Minister has also a right to say. ...(Interruptions)...
st weiter 9 fAsm: IR, ugdl B9 A ol .. (aUH). .
it 3relt 3FaR IRt (MER): R, el &4 g ol ... (aem)..

SHRI M. VENKAIAH NAIDU: Mr. Deputy Chairman, Sir, you have rightly

said that this is not a discussion. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: It is not a discussion. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: This is a Zero Hour submission. ...(Interruptions)..
The Government has every right to respond...(/nterruptions)... These people want
to mislead the country. ...(Interruptions)... What had they done during their
regime? ...(Interruptions)... We are ready to place all the facts before the people.

...(Interruptions)... These people want to make it a political issue. ...(Inferruptions)...
3l T IATA: R, Sl BH G AN .. (GHH). ..
MR. DEPUTY CHAIRMAN: I have to go by the procedure. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: They have not understood the message of the

people. ...(Interruptions)... The mandate of the people is very clear. ...(Interruptions)...

Goft arETEci: AT SUFHafd Sfl, Ugd g9 Al Bl g Sifry, iy @A oft
a9 < S ... (FAU). ..

MR. DEPUTY CHAIRMAN: I have to go by the procedure. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: I have with me the statement made by Backward
Classes Commission Chairman Justice Eswaraiah. ...(Interruptions)... The entire country
is wholeheartedly welcoming the Prime Minister’s decision of having constitutional

status for the Backward Classes Commission. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Yes, he can also speak. ...(Interruptions)... He has
a right...(Interruptions)...

SHRI M. VENKAIAH NAIDU: They are all very happy. ...(Interruptions)... This is
a political strategy. ...(Interruptions).. This is a political strategy. ...(Interruptions).. The
people have rejected them in the elections. ...(Interruptions)... They want to misuse the
forum of the House. ...(Interruptions)... These things are not going to succeed at all.
...(Interruptions)... They have not succeeded in Uttar Pradesh. ...(Interruptions)... They
have not succeeded in other States also. ...(Interruptions)... Just see what happened in
Uttar Pradesh where maximum people from backward classes live. ...(Interruptions)...
Just see what happened in Uttarakhand. ...(Interruptions)... Just see what happened
in other States also. ...(Inferruptions)... SIRT 8ffaR # < I8 EACESEIRIEDI) 2, U8
IERIESCRIl % B ...(FIUF)... Sir, this one-way traffic cannot be allowed to go on.
...(Interruptions)... The Chair is so helpless...(Interruptions)... They want to dictate
...(Interruptions)... They cannot dictate ...(Interruptions)... The minority cannot dictate
to the country. ...(Interruptions)... They should understand this. ...(Interruptions)...
They have been rejected by the people. ...(Interruptions)... They are trying to find
out one excuse or the other...(/nterruptions)... They are not ready to hear the truth.
...(Interruptions)... The country’s Prime Minister himself ...(Interruptions)... The
Backward Classes Commission Chairman himself has welcomed the decision of
the Government. ...(Interruptions)... The Government is going to constitute all these
Commissions. ...(Interruptions)... The Commissions are working. ...(Interruptions)... The
Commissions are functioning. ...(Interruptions)... All the Commissions are functioning.
...(Interruptions)... The process for filling up the vacancies is on. ...(Interruptions)...
It will be completed at the ecarliest. ...(Interruptions)... If there is a wrong impression
that they are not going to be filled up or they are going to be wound up
...(Interruptions)... All of them are going to be filled up. ...(Interruptions)... 1 have
all the figures with me. ...(Interruptions)... What happened during the UPA regime?
...(Interruptions)... What happened during the Congress regime? ...(Interruptions)...
How many months’ gap was there in constituting the Committee? ...(Interruptions)...
Till yesterday there was the Backward Classes Commission. ...(Interruptions)... Till
yesterday there was the Scheduled Castes Commission. ...(Interruptions).. We are
going to reconstitute the same. There is the Secretary. ...(Interruptions)... There is
the Commission. ...(Interruptions)... Everything is functioning. ...(Interruptions)... They
are making allegations. ...(Interruptions)... They are trying to mislead the people.
...(Interruptions)... They should understand that this is not the way...(Interruptions)..
Sir, you allowed them to mention it. ...(Interruptions)... They don’t want to hear
the Government. ...(Interruptions)... That means they want to continue with their
disinformation campaign outside and inside the House. ...(Interruptions)... This is not

acceptable. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Please. ...(Interruptions)... Hon. Members, please.
SRS Q| ....(FGYT)... 39 q Q| ....(GYT)... The House is adjourned for ten

minutes.
The House then adjourned at fifteen minutes past eleven of the clock.
The House reassembled at twenty-five minutes past eleven of the clock,

MR. DEPUTY CHAIRMAN in the Chair

it TR SPETe: A IUWHART Sff, ¥R St B AT T (@A), T
TWRT T4 &l ...(FIEH). ..

MR. DEPUTY CHAIRMAN: It is already ...(Interruptions)...
SHRI M. VENKAIAH NAIDU: Sir,.....(Interruptions)...
MR. DEPUTY CHAIRMAN: Let me say something. ...(Interruptions)...

3l R IATA: I Pl WURT &l &1 AIT 8H AR DI G TR PR Bl
gofar o ...(aum). .

MR. DEPUTY CHAIRMAN: Let me say something. ...(Interruptions)... Allow
me to say something. ...(Interruptions)... No, please. ...(Interruptions)... No, no.
...(Interruptions)... Please do not do that. ...(Interruptions)... Let me say something.
...(Interruptions)... Please cooperate. ...(Interruptions)... 1 am not.....(Interruptions)...
No, no. ...(Interruptions)... Let me say something. ...(Interruptions)... No; please.
...(Interruptions)... Let me have a personal hearing. ...(Interruptions)... 1 am requesting
you for your indulgence. ...(Interruptions)... Let me have a personal hearing.
...(Interruptions)... 1 am also a Member of this House. ...(Interruptions)... So, please

allow me. ...(Interruptions)...

SHRI NARESH AGRAWAL: You are Deputy Chairman of this House.
..(Interruptions)... 3T &4 A TR dHAT ST B gofal foram ...(@aem)... Hifsan
I B ITh Pl H © ...(FAUH)...

MR. DEPUTY CHAIRMAN: Let me....(Interruptions)... Listen. ...(Interruptions)...
Nareshji, do not.....(Interruptions)... Now, I know a very important matter was raised
here by hon. Ram Gopal Yadavji and Kumari Mayawatiji. I also know that many of
you wanted to intervene and speak. Shri Sharad Yadav asked me. ...(Interruptions)...
Yes, 1 know. ...(Interruptions)... Hon. LoP asked me. ...(Interruptions)... There were
others also who were asking me. I am the last man to prevent anybody from
speaking but when you two hon. Members raised, the hon. Minister wanted to clarify
it a little bit. ...(Interruptions)... Let me complete. If I am saying something wrong,

I will allow you to correct me. ...(Interruptions)...
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SHRI M. VENKAIAH NAIDU: Sir, why are you standing and they are also

standing? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: They are also standing. ...(Inferruptions)... Yes, you

are correct. ...(Interruptions)...

SHRI SATISH CHANDRA MISRA: We are standing in your respect.

...(Interruptions)...
SHRI ANAND SHARMA: We are standing in Chair’s respect. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I would request all of you to sit down.

...(Interruptions)... All of you sit down. ...(Interruptions)...

SHRI SITARAM YECHURY (West Bengal): Sir, we can pay respect to you by

standing also. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I understood that the reply will come immediately.

...(Interruptions)...

SHRI SITARAM YECHURY: We are respecting him. ...(Interruptions)... Why
do you object? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: They reply to it, you know, ‘out of respect for the
Chair’ ...(Interruptions)... Yechuryji is very clever. He said that out of respect for
the Chair, they are all standing. ...(Inferruptions)... Sit down. ...(Interruptions)... After
two hon. Members have spoken, the hon. Minister wanted to intervene and give a
reply. ...(Interruptions)... Let me say. It is my duty to allow the Minister to say.

...(Interruptions)... Let me say. ...(Interruptions)... Let me complete. ...(Interruptions)...
3t P RiE IR (SR I9w): TR, AU §9 BT odrsyl
3t AR AT W, IE A B, ToAd Bl ... (AL)...

MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)... All right. ...(Interruptions)...
Sit down. ...(Interruptions)... That is your view. ...(Interruptions)... You know, I am

not allowing you. ...(Interruptions)... I am not allowing you. ...(Interruptions)...

SHRI ANAND SHARMA: Why? ...(Interruptions)... I am a Member of this

House. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: It is because I am on my legs. ...(Interruptions)...
I am on my legs. ...(Interruptions)... When the Chair is standing and speaking,
nobody should stand up and intervene. ...(Interruptions)... So, let me say. Nareshji
said, ‘g TeId ©'1 I8 SIdT I Bl 1 have no complaint about that. You have every
right to believe that. But, then, I know the Rules, so I did not prevent. I only
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thought that the Minister will explain, so that some of your apprehension will get
cleared. ...(Interruptions)... Let me complete. ...(Interruptions)... And 1 never wanted
to....(Interruptions)... 1 will allow others. But one thing what I heard, I want to
say ...(Interruptions)... What the hon. Minister said is that all the Commissions’
vacancies will be immediately filled up. ...(Interruptions)... If there is vacancy, it
will be immediately filled up. ...(Interruptions)... So, there need not be any concern.

...(Interruptions)...
SHRI ANAND SHARMA: Sir, I have a point of order. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Still, do you want to speak? ...(Interruptions)...
No. ...(Interruptions)... Sharad Yadavji. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, I have an issue, if you permit.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will allow you. ...(Interruptions)... Sharad Yadavji.

...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Just hear me. ...(Interruptions)... Not about the
merits.....(Interruptions)... What 1 have said, Sir, is this. I said that if there is a
discussion, every Member has got a right to take part in the discussion as per the

Chair’s permission. The discussion has not started. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: It has not started. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: In the Zero Hour, hon. Chair has, in its own
discretion, allowed two Members to raise the issue. As a Minister from the Government,

I thought we should clarify the issue, not respond. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: It is correct. ...(Interruptions)...
SHRI M. VENKAIAH NAIDU: Clarify the issue. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You are correct. ...(Interruptions)... No; you are
right. ...(Interruptions)... 1 tell you. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: I have clarified the same that these Commissions’

vacancies will be filled up in due course of time. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Because it is already. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: And, then, the process is on. ...(Interruptions)... Sir,
they cannot have.....(Interruptions)... Oneway traffic is not allowed. ...(Interruptions)...
They cannot make accusation, allegation against the Government and question its

intention. ...(Interruptions)... It is very wrong. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: See, you can have it on. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: We are not at their mercy in the House.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: You made your point. ...(Interruptions)...You made

your point. ...(Interruptions)...
SHRI SITARAM YECHURY: Sir,... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Yechuryji, you cannot have this kind of oneway
traffic. ...(Interruptions)... 1 tell you, please listen to me. ...(Interruptions)... 1 will
allow you. ...(Interruptions)... Whenever you raise a point, the demand from most
of the Members is that the Minister should react. ...(Interruptions)... Now, when
two Members have raised the matter, the Minister wanted to react and then you
oppose. ...(Interruptions)... That is what I don't understand. ...(Interruptions)... Yes,
that is correct, I know. ...(Interruptions)... But it is not a discussion on Zero Hour.

...(Interruptions)... Let us have a discussion. ...(Interruptions)...
SHRI ANAND SHARMA: Sir, I have a point of order. ...(Interruptions)...
SHRI GHULAM NABI AZAD: Sir, how can he react? ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, you listen to me for one minute.
...(Interruptions)... All 1 am saying is, there are four notices, let all the four speak

and then the Minister can speak... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Yechuryji's suggestion is valid... ... (Interruptions)...
Please, I will allow you. ...(Interruptions)... That is valid... ... (Interruptions)... Yechuryji,
your suggestion is valid only if the discussion is allowed. ...(Interruptions)... Here,
no discussion was allowed because two hon. Members have given notice under

Rule 267 and I allowed them to have their say. ...(Interruptions)...
SHRI SITARAM YECHURY: Let all the four speak. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let me say this. ...(Interruptions)... The Minister
wants to react. That is all. ...(Interruptions)... Now, Sharadji, do you want to say
something? ...(Interruptions)... Now, Sharadji and, after that, the LoP. ...(/nterruptions)...

No more. ...(Interruptions)... No more.
SHRI TIRUCHI SIVA (Timal Nadu): Sir,... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Not on this. ...(Interruptions)... You are on the
farmers' issue. I will call you. ...(Interruptions)... This is not the issue relating to

farmers. ...(Interruptions)... Now, Sharadji. ...(Interruptions)...
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12.00 p.m.
sft IRE FET: W ... (FAYUF)...

MR. DEPUTY CHAIRMAN: Why are you doing this? ...(Interruptions)...

WELCOME TO PARLIAMENTARY DELEGATION FROM NAMIBIA

MR. DEPUTY CHAIRMAN: Hon. Members, I have an announcement to make.
We have with us, seated in the Special Box, Members of a Parliamentary Delegation
from Namibia, currently on a visit to our country under the distinguished leadership

of hon. Prof. Peter H. Katjavivi, Speaker of the National Assembly of Namibia.

On behalf of the Members of the House and on my own behalf, I take pleasure
in extending a hearty welcome to the leader and other Members of the Delegation
and wish our distinguished guests an enjoyable and fruitful stay in our country.
We hope that during their stay here, they would be able to see and learn more
about our Parliamentary system, our country and our people, and that their visit to
this country will further strengthen the friendly bonds that exist between India and
Namibia. Through them, we convey our greetings and best wishes to the Parliament

and the friendly people of Namibia.

Please...(Interruptions)... Hon. LoP, ...(Interruptions)... Hon. LoP and Shri Sharad

Yadav have to speak. ...(Interruptions)...
The House is adjourned up to 12.00 hours.

The House then adjourned at thirty-seven minutes past eleven of the clock.

The House re-assembled at twelve of the clock,
MR. CHAIRMAN in the Chair

DISCUSSION — Contd.

Re. Filling up the vacancies in SC/ST, OBC and

Minorities Commissions — Contd.
MR. CHAIRMAN: Q. No. 271. ..(Interruptions)..
sft IRe Fea: JHEfa Si, e fFe . (aaum)...

sft gumfa: wisl IR S, 98 SRl ...(AHUM)... ©iiol, d&ad 3ifa) o
QRTYI ..(@aem). ..



